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I THE CEITRAL ADM INISTRATIVE TRIBUNAL:HYDERABXND BEMNCH
AT IIVDERAZAD.
- 0a, 1334/93,

Date of orders B5-8=C5,

Between;u

1. Y.Sugunamma " eee Applicant,

Andg

1. The Telecom District Engineer,
Cuddapah 516 002,
2., The Director Generai,ﬁepartment of

Telecom,Sanchar Bhavan, 20, ashoka Road,
Wew Delhi-1,

cavs Regp "ndents.

counsel for the Applicatslr, Krishna Tevan,
Counsel for the Resp ondentssMr.N,R,Devaraj,
L 6 %S08 1 |
' Hon'ble Mr.Justice V,Necladri Rag,Vice Thalrman

Hon'ble sShri R.Rangarajan, Member Administrative.

{ Order passed by Hon'ble Justice Shri V,Ne=ladri Rad,
Vice~Chairmanl.

This O.A.was filed praying for declaration that

the applicabt is entitled for conferment of Group-D

LI ] L2 et A

of pay and othe r benefits, | .
Learned counsel for the applicant submits that

as the Repondents are going to consider her case for

regulari'éation, she is w thdrawing the 0, A.Shri N.R,

Devaraj, learned stending counsel for the Central

Government states that he was not instructed to that

_effect and the reply statement was already filad in

reg=-rd to the stand of the respondents.
The O.A,is dismissed aswlthdrawn, No order as to
costs,. ﬁlwﬁp«
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Dy,Registrac{iudl)
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Copy tos-~
1. The Telecom District Engineer, Cuddapah-516 002,

2. The Director General,Departmentof Telecom
Sanchar Bhavan, 20, Ahoksa Roaﬁ,New.Delhi-l.

3. One,copy to Mr.Krishng Devan,Advocate,CAT,Hyd.
4. One wpy to Mr.N.R.Devaraj,sr, CGS5C, CAT, Hyd,
6. One copy to Zimrary,CAT,Hyd.

8. One spare copy,

kku,
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COMPARED BY ‘ APPROVED BY {
,
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDBERABAD BENCH AT HYDERABAD.

THE HON'BLE MR.JUSTICE V,NEELADRI RAO .

VICE CHAIRMAN
AND

THE HON'BLE MR.R RA\IGA/:{M(ADm)

DATED ;:%i-);é;:-- 1995.

ORDER/FUBEMEIFs— =

M. A /RoAs/CoAaNO.

in

OALNo. Sy 2 4}?»

TA-NO. - (Wqu b )

Admitt 4 and Interim directions

~ issued

Allowed.
Disposed of with directions.

Dismigsed.
LILSILS5SU ap whijial avwes

-t

Dismigsed for default

Ordened/Rejected.

Neorder as to-costs.

A s e i

Hiad !‘-I‘u‘t‘i‘iﬂ [

!9ES%QQ1(3H f
¢ 4UGI885 ”’”’f*‘f

@;?YDERABAD BENOH.

=TI

AN

—_— T 7T

3






